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N CEN TRAL AOMINISTRATIVE TH BUNAL RINCIPAL BENCH

0.“..”002165,1992

New Delhi: this the 15th day of October, 1597

HCN 'BLE MR, S. R, ADIGE, VICE CHAIRM AN ( 8)
HON'BLE DR, AL VEDAVALLI, MEMBER(I) .,

Shri arun Kant Chaturvedi,
/o 3hri Rejesh Chaturvedi,

Sre Clerk, e
Indian Railuway Confarence Association,
Naw Delhi ......Applicmt.

(8y shri 8.S.Mainee, Adw cate)
Jersus

Union of India through

1. The Presiden t,

Indian Railuay Conference Association,
(G.M.’ NORly

Northemn Rai way ,

New Delhi,

2. Shri J.N.Mehrotra,
Gener al Secretary,

Indian Rly, Con fe ren ce Association,
( 01 0FFice),
No rthern Railway,

New Delhi see¢ REspondents,

{8y Adwcate; shri BeK. B3 aryal )

0 R0ER(0 RaL )
8Y HON'BLE MR, s, R ADIGE viIcr HAI M aN ().
MM

Shri Mainee states that he has not

received any instruction from his client -ngd

he does not press the Qgg,

2. The 04 is dismissed as withdrawn, No costs,
( DR.Q.UEDAVALLI) ( s.rR.apIC )

MEMBER(3) VICE CHAIm AN (a),
/ua/
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